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Fertilizer Factory in Gujarat by Birlas 

787!..SHRI BHOGENDRA JHA: 
SHRI ONKAR LAL BERWA 
SHRI RAGHUVIR SINGH 

SHASTRI : 

Will $0 loliDistor of PETR.oLEUM AND 
CHEMICALS AND MINES AND ME-
TALSbe pleased to state: 

(a) whether it is a fact that offer of help 
bas been received from the U. S. A., for 
__ up a fertilizer factory in Gujarat by 
the Birlas; and 

(b) if so, the details thereof 1 

THE MINJSTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN): 
(a) No. 

.(b) Does not arise. 

Wliening of Road in Rotas Nagar, Sbahdara, 
Deihl 

'1874. SHRI SURAl BRAN: Will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be 
pleased to state: 

(a) whether it is a fact that Government· 
propose to widen the road leading inside 

Babarpur Road, Rohtas Nagar, Shahdara 
Delbi; 

(b) tbe extent to which the road whicb is 
45 feet wide, is proposed to be extended; 

(c) whether the road wiD be widened from 
both the sidts,.and, if not, the reasons there-
for; 

(d) whether any compensation will be 
given in lieu of plots thus covered in the 
shape of other land; and 

(e) if not, the li:asons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) to (e). Information 
is being coDected and will be laid on the 
Table of the Sabha in due course. 
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National Coal Development Corporation 

7876. SHRI N. R. DEOGHARE : Will 
the Minister of PETROLEUM AND CHE· 
MICALS AND MINES AND METALS 
be pleased to' state: 
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(a) the number of workers in Umrer 
Colliery of the National Coal Development 
Corporation and how many of them are 
permanent; and 

(b) the number of persons who gave their 
land for coal mines and whether those per-
sons have been given work in the mines ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI JAGANATH RAO): 
(a) The number of .vorkers in Umrer 
Colliery is 457. The information about the 
number of employees who are permanent 
is being ascertained. 

(b) The number of persons affected by the 
acquisition of land in Umrer is about 175. 
The information about the number of per-
sons given employment is being ascertained. 

Deaths Due to Lack of Medical Treatment 
during Doctors Strike 

7877. SHRI RAM AVTAR SHARMA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) whether Government have conducted 
any survey to find out the number of persons 
who died due to lack of medical treatment 
as a result of doctor's strike in hospitals in 
Delhi during the first week of April. 1969; 

(b) whether any responsibility has been 
fixed on doctors and nurses for the neglect 
of thcir duty; 

(c) whether any punishment has been 
given to the guilty doctors of Delhi hospitals; 
and 

(d) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHy) : (a) No death due to lack 
of medical care in Delhi hospitals during the 
Junior Doctors strike has been reported. 
The- emergency services were maintained 
throughout and the indoor patients were 
properly looked afier. 

(b) to (d). The action is being taken in 
terms of the statement made by the Minister 
in:the Lok Sabha on the 10th April, 1969, 
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